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The MlnISfer 01 State Is tile MJDiB.. 

try of Home Affairs (Shrl Bathi): 
(a) According to the report from the 
State Government, there has been 
some infiltration of Pakistani Mus-
lims in Rajasthan. An assessment of 
the actual number is, however, tieing 
made. 

(b) and (c). The State Govern-
ment have made some proposals for 

• modification oL tnt!- procedure for 
deportation of Pakistani nationals. 
This matter is under consideration. 

Oil Price Enquiry Committee 

rShri N. R. Laskar: 
Skimati Savitri Nigam: 

I Shri P. C. Borooah: 
-In. ~ Shrimati JyotsDa ChaD4a: 

I . Shri Rameshwar Tantia: 
I Shri BI!lhaDtlbander Seth: 
l Shrl Dhaon: . 

Will the Minister of Petroleum aDd 
Chemicals be pleased to state: 

(a) whether the proposal to set 
up the Second Oil Price Enquiry 
Committee has been finalised; and 

(b) if so, the composition of the 
Committee and its terms of 
reference? 

'l'he Minister of State in the MIn-
istry of Petroleum &Dd Chemieals 
(Shri Alagesan): (a) Yes, Sir. A 
Working Group on Oil Prices hal 
been set up. 

(b) A statement is laid on the 
Table of the House. 

STATEMENT 
The ComPQSition and terms of 

reference of the Working Group on 
Oil Prices are as follows:-

(A) Composition: 

(1) Shri J. N. Talukdar. 3, 
Albert Road, Calcutta-l6--
Chairman. 

(2) Shri S. S. Shiralkar, Joint 
Secretary, Ministry of Fin-
ance, New Delhi-Member 

(3) Shri N. Krishnan, Chief 
Cost Accounts Officer, Min-

istry of Finance, N eilr 
Delhi-Member. 

(B) Terms of Reference: 

The Working Group shall examine 
IIl1d report upon-

(I) the manner of determination 
of the ex-refinery prices at 
refined petroleum products, 
including bitumen Pl'Odw:ecl 
'by the refineries; 

(ii) the manner of determination 
of landed prices in respect 
of similar products which 
may be imported; 

(iii) determination Qf marketing 
and distribution charges of 
products mentioned in (i) & 
(ii) above; 

(iv) the determination of ceiling 
selling prices in respect of 
lube oils, greases and 
specialities. 

The Working Group may also 
consider the possibility of linking 
prices with the physical supply areas 
for the products of individual re-
fineries, and consider the possibility 
of uniform or pooled prices for the 
whole of the country or in difterent 
zones which may be created for the 
purpose. It is possible that physical 
supply areas may differ for the 
difterent products from the same 
refinery. 

. LC.S. OIIlcers 

1. Dr. L. M. Singhvi: Will tihe MIn-
ister of Home Affairs be pleased to 
state: 

(a) the total number of .officers 
belonging to the I.C.S. in service and 
on pension; and 

(b) how many departmental in-
quiries were held during the last ten 
years ageinst I.C.S. Officers and on 
what charges and with what resulta? 

The Deputy Minister in the Mia-
istry of Home Affairs (Shrl L. 1(. 
Mishra): (a) and (b). The informa-
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tion is being collected and will be 
laid on tlte Table of the House. 
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CoordiDation of Physical EdacaUOD, 
BeereatiOD aDd Yonth Welfare 

4. Shri N. R. Laskar: Will the' 
Minister of Education be pleased to 
state:" 

\. 
(a) whether Government have 

considered the recommendations made 
by the Kunzru Committee for bring-
ing about coordination in various 
schemes of physical education, recrea-
tion and youth welfare in the 
country; and 

(b) if so, the steps taken to im-
plement these recommendations in 
various States? 

The Deputy Miaister m the Min-
Istry of Education (Shri Bbakt 
Darshan): (a) and (b). The Govern-
ment have accepted the main recom-
mendation of the Kunzru Committee, 
namely, the introduction of an integ-
rated Programml! at the school stage. 
A syllabus has accordingly been 
prepared by a Committee of Experts 
as recommended by the Kunzru 
Committee, and administrative 
arrangements for integrating the 

'programmes under Physical Edu-
cation, NDS and Are are being 




